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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Kalpana Saini: Shri Pradip Kumar Varma
(Jharkhand), Shri Mayankbhai Jaydevbhai Nayak (Guijarat), Shri Mahendra Bhatt
(Uttarakhand), Smt. S. Phangnon Konyak (Nagaland), Shrimati Sumitra Balmik
(Madhya Pradesh), Shrimati Geeta alias Chandraprabha (Uttar Pradesh),
Shri Babubhai Jesangbhai Desai (Gujarat), Shri Aditya Prasad (Jharkhand),
Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Govindbhai Laljibhai Dholakia
(Gujarat), Shri Devendra Pratap Singh, (Chhattisgarh), Ms. Indu Bala Goswami
(Himachal Pradesh), Shri Rambhai Harjibhai Mokariya, (Gujarat), Shri Madan
Rathore (Rajasthan), Shri Mission Ranjan Das (Assam), Shri Deepak Prakash
(Jharkhand), Shri Jose K. Mani (Kerala), Ms. Kavita Patidar (Madhya Pradesh),
Shri Ram Chander Jangra (Haryana), Shri Naresh Bansal (Uttarakhand), Dr. Sumer
Singh Solanki (Madhya Pradesh), Smt. Ramilaben Becharbhai Bara, (Gujarat),
Dr. Fauzia Khan (Maharashtra), Shri Sujeet Kumar, (Odisha).

Shrimati Priyanka Chaturvedi; not present. Dr. Medha Vishram Kulkarni,
'Demand to connect Pune with high speed trains.'

Demand to connect Pune with high speed trains
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Medha Vishram Kulkarni: Dr. Fauzia Khan
(Maharashtra), Shri Devendra Pratap Singh (Chhattisgarh), Dr. John Brittas
(Kerala), Shri Dhananjay Bhimrao Mahadik (Maharashtra).

Dr. John Brittas; Concern over opening up the country's offshore sand blocks
for mining by private entities.

Concern over opening up the country's offshore sand blocks for mining
by private entities

DR. JOHN BRITTAS (Kerala): Sir, this is to bring to the notice of the House, the
alarming situation that has arisen on account of the Union Government’s decision for
off-shore mining in the coastal belt of Kerala. The entire Kerala is agitated. The
Assembly passed a unanimous resolution requesting the Government of India to
withdraw the decision. | will explain to you the rationale of it. The Government’s
proposal is Rs. 35,000 crore of offshore sand mining project. In Kollam alone, that is,
Quilon, Government intends to extract sand worth Rs. 14,200 crores. The interesting
part is that Kerala Government had sent its reservations to oppose the project and
said that it will have far-reaching impact on the lives and livelihood of the people.
Further, the environmental impact of this mining could even devastate vast chunks of
land in Kerala. Sir, you will be surprised that not even a single appropriate study on
the environmental or the social side has been done by the Government of India. They
simply relied on some geological survey saying that sand is available in off-shore.
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